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The Bill was, by leave, withdrawn
The Compulsory Military Training Bill, 2012

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Now, we shall take
up the Compulsory Military Training Bill, 2012. Shri Avinash Rai Khanna.
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The question was proposed.
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DR EM. SUDARSANA NATCHIAFPPAN: Sir, the pith and substance ot this
particular Bill has already been evolved by the Government for the past 60 years, and
more specifically, it was done when we faced the war with Pakistan and during the Chinese
nvasion. We started giving traming to the youths on two aspects. One, we wanted to see
that patriotism should be developed from young age and the people should be ready to
voluntarily come forward and put their mind, body and the intelligence for protection of
India. We have also succeeded in that attempt by introducing the National Cadet Corps
at the college and high school levels. Then, we experimented with the Sainik School
method, whereby the students, who joined these schools, got all the fundamental training
which made them eligible for becoming Commissioned Officers, whether in Army, Air
Force or in Navy. This has succeeded very well and helped many of the youths who had
the ambition of serving the country by way of uniformed service in any of the three Wings

of our Forces.

Subsequently, when we started the debate on making it compulsory or making it
somew hat nearer to compulsory, 1t was not found appreciable by certain sections. Then,
we made it as a voluntary service. Sir, you know very well that in American system, a
compulsory military training is given to everybody. But after the Second World War, it
has gradually waned away and even though, many of the politicians, Presidents of the
United States of America have come after having a full training, serving for the three
Forces, they used to think about how patriotic they were, how committed they were for
the United States of America.

The culture of USA is divided. They were having a continuous process of saying,
"We the people of the United States of America". In India, when we go for catching the
vote, we never say, you vote for India. But in America they used to ask for the same for
the United States of America. Therefore, they have to, again and again, remind the people
who were having origin in Europe and other Asian countries, and, who lived there by their
own meritorious services. Having separate federal set-up, they want to remind the people

that they are not a separate country; they have got the United States of America.
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India is somewhat similar to that. We are also united. Even though we have got
different ethnic, linguistic, cultural groups in geographically different areas, we never
become united by way of any religion or any unified country. We are also a country of
united States; we are a union of States, which becomes ‘Bharat” or ‘India’. Therefore,
we are very careful in handling the issues. Learning of Hindi was also one of the targets
for making the military, Air Force, and Navy training at the-college level. T remember,
and, I can proudly say that I could pass through the examination in the Naval services.
As a graduate in Science during my college period, 1 was Cadet Captain, which has its
equivalent in the Army, which was the highest post in college life. 1 was motivated that
I should join the medical services of Navy. Finally, I ended up being a law student. Our
hon. Law Minister is here. Only as last resort, we used to go to the law college. But now

it has become a fashion to go to the law college.

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY, AND THE MINISTER OF LAW AND JUSTICE (SHRI RAVI
SHANKAR PRASAD): May I interrupt, Mr. Vice-Chairman, Sir? Had he pursued his

career in the Navy, the Parliament would have been a loser? Isn’t it, Mr. Natchiappan?
SUHYEAE (ST. GA-REY SN : 5701 Tt iR S8 @1H 31|

DR EM. SUDARSANA NATCHIAPPAN: Therefore, we are very proud of having
got the training in the youth period. And, only due to this, wherever there is a small
attack on nationalism, or, whenever there 1s anything against the State, against the nation,
we cannot tolerate the same. So, training is very much necessary for India. We are n a
globalized economy where there are no boundaries. There 1s nothing that we can claim
ourselves that it belongs to a particular country. The world is now open. But we cannot
live long in that universal way of global economy and other things. Everybody is having
his own nationality, own language, own ethnic mentality and everything. So, I appreciate
the attempt made by our friend, Avinash Rai Khanna ji, for bringing this particular Bill,

on which we could express our views.

I feel that we have graduated from the National Cadet Corps to the National Student
Services (NSS) and various types of trainings are given at the college level. But, now, the
training is not physical training alone. Once, people used to feel that in the military, or,
say, Air Force service, vou have to go in for a drill, you have to fast for so many days, you
have to do hard work, you have to go for mountaineering, you have to go for boat-sailing,
These types of things were thought about. But the military and the uniform services are

now based on scientific method.
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I think, there will not be any soldier in due course; after a decade, we may not have
any soldier. We may be having a system of surveillance whereby the higher level officers
will be looking at the monitors to find out as to where the movement 1s taking place, and,
then, they will carry out attacks from certain locations. Therefore, the human resources
are not going to be tortured like that as in the conventional way of military services, the
Air Force or the Navy. We are gradually going to the scientific method of protecting our
country. We are gradually going to the level of understanding each and every aspect in
scientific way, rather than the conventional methods. But, at the same time, as we have
brought up in the culture that our body should be fit for anything, any consequences,
facing any opposition by way of physical battle-like situation, similarly our mind should
also be very stable to look at the issues, whenever there is a battle or war situation comes
up. Similarly, we should have the intelligence to use it. We are the people who accept the
sovereignly. We are born with a divine power to protect not only our homes, not only our
families, not only our town, but we have to protect our soil, the mother soil, which has
brought us to this level. Many of the pictures which were coming during 1965 inculcated
a lot of patriotism throughout India Lal Bahadur Shastriji’s slogan of the Jai Jawan Jai
Kisan and the military people was also very much appreciated at that time. Nowadays,
we are deviating ourselves from this type of national aptitude or national commitment
or national patriotism. These are all becoming the backburner of the Indian society. It
is a right time I feel that we have to make a parallel level of education, even from the
level of the primary school and high school, to have the skill of Military, Armed Force
and Navy so that the people who have got the aptitude to come and join the Militray
schools or Air Force schools or Navy schools or colleges at the later level, they should get
the opportunity of making it. Our hon. Prime Minister, Dr. Manmohan Singh, when he
was heading the UPA, even took the initiative that at the high school level, there should
be Indian Administrative Services training so that the people who are ready to come
torward, who have the aptitude to become the administrators of public services, should
have the opportunity to learn things. Therefore, the opportunity of learning the things at
the lowest level, the accessibility to have the knowledge at the lowest level 1s very, very
important. The present system of education 1s gradually going only for occupation or
for job-oriented education. We have to mix it along with patriotism; we have to mix it
along with the feeling that I am an Indian; I have to come forward, committing myself to
save the country, not only its territorial integrity, not only saving it from the enemies but
also showing my merit, showing my commitment, showing my innovation, showing my
research mind, I want to show that Indians are the best people in the world. We are proud
that for the last 65 years, our brain drain is one of the sources of the western countries,

more specifically the Americans. They have grown only with our own trained people who
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have gone to America seeking jobs and become citizens after getting the Green Card.
Now, the view 1s turning around. Indians are coming back to India from America to show
their merit. Therefore, this 1s the correct opportunity to create a thinking why not we go
for better training at the high school level, just like the NCC and other things. T was in
the Defence Committee. At that time, I could get the opportunity of calling the National
Cadet Corps Director General as witness. At that time, we could find that the Government
had started to stop funding for training. If T have a private school and 1 want to have an
NCC training, but what they say is, you have to pay for that. I hope the Government
should come forward to allow the payment to be made by the Government itself to have
the NCC training at the high school. Whether it is a public school or a private school,
whoever is volunteering to have the training, the Government of India, from the Defence
Ministry, should pay for that and ask them to have the training. Not only physically but
also mentally and technically, they should be graduated to that level T am very much
recollecting myself of how I could sail in the Arabian Sea in a military ship when I was
NCC Captain. I had the feeling that I was sailing in our own naval ship to protect our seas.
If we inculcate this feeling in our children in early part of their life, it will remain with
them throughout their life. It will give them a feeling that they are Indians. They will be
proud of it. They want to learn Hindi. They want to protect the integrity of nation. These
types of opportunities should be given to the Indian children.

We are having a feeling that we are divided in certain ways. They may be linguistic
or ethnic or geographical divisions. But we should not consider them as divisions. It is
the strength of India. Different societies are uniting India. Diversity is not a barrier for
us. Diversity is our strength. We can show our Indianess, our culture to the world. We are

going to succeed in every venture.

I want Mr. Avinash Rai Khanna’s wish to be fulfilled. The Government of India
should spend more money to provide military training to the youth at the level of school

and college. Thank you very much, Sir.
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SHRIMATI VIJIILA SATHYANANTH: Mr. Vice-Chairman, Sir, I thank you for
motivating me to share my views on the Private Member’s Bill and I thank you for this

wonderful opportunity.

Asrightly pointed out by the Vice-Chairman, [ want to follow what he said. The first
and foremost and the vital point of having military training for the youth of our country 1s
to bring them out of their vulnerability, to convert their vulnerability, to make the youth
throw their vulnerability and come out as modest and law-abiding citizens. So, the youth
has to be transformed. The youth has more potential. The youth must have more civic
responsibility. They have to become more law-abiding citizens. So, that is the main point

we wanted to put forward along with the Bill introduced by the hon. Member.

As yourightly said, T had a golden opportunity to serve in the National Cadet Corps
for seven years - four vears in my High school, from 7th standard to 10th standard, and
then, three years in my under-graduation in the college. 1 come from Tirunelveli in the
Southern part of India. 1 did not have an opportunity or exposure such as yours like
gliding and Navy exposure. We had only the Army wing in our NCC. HEven then, [ had
the greatest training. I went for trekking expedition in Shivaji Fort in Pune and I went
for the basic nursing hostel training in the Wellington camps in Ooty. And I also got the
greatest opportunity of participating in the RD camps. I wanted to be very broad. You
did not mention about women empowerment. The main thing is empowerment. [ am
here today because of the seven years’ training I had in my school and college days. I am
standing here. It is empowerment, empowering women and learning more martial skills.
We have learnt to be one. We shall be one. We want all of us to be one in this country. We
have learnt to be tolerant towards all religions, all castes, all creeds and all languages. We
have learnt to be tolerant because we moved with Punjabi girls, we moved with people
from Eastern States and we moved with all of them in my early youth, and childhood.
That came at the stage of my matriculation. So, it is the greatest opportunity, especially to
protect them. Now, the women and especially the girl children, who go out of their homes
to schools and colleges, don’t have protection. But once they are equipped with martial
arts, karate and kungfu in their school and college days, they will be able to face all the
challenges with courage. I want girls right from their high school level to get military
training to become more courageous. | have handled .22 rifles. I have participated in
the State level rifle competition which has given me more exposure as to how 1 can face

everything with grit, with great courage.

I know that this Bill suggests that students have to undergo military training

right from our school level to the college level. We have to inculcate strong patriotism
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which has been brought out by the military training. The diversion of such enormous
youth force from contributing to the overall economic growth of our country would be
counterproductive for this nation as a whole. So, 1 want this enormous youth to be well
trained, more civic responsible, to be more law abiding, to be more forceful and to face

every thing for a greater nation.

I thank you for the opportunity given to me for expressing my views on this Bill.
I support this Bill that military training should be made compulsory for the protection
of the girls and women, and to face this male-dominated society with courage and

determination. Thank you.
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3, a5 W8 © b ¢ g @ Fwbor @xe & forg gowef @) emgvmedr st 81 e
af¥reror & A9 @1 A 921 BT 81 59 W9R A el 9 oiv e ) e &
Tead & o7 W=l @1 AR B BT 21 A v wkh & ar A e o o =fd @
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"We, the people of India, having solemnly resolved to constitute India into a
sovereign socialist secular democratic republic and to secure to all its citizens:

Justice, social, economic and political;..."
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“IT BT TR YR,
e 1 sl Fgrr,
MY PR o B I Bl

3T ler T IS ygHIl”

IR, T o daT €, T8 S 9 € SR W% O W T, ST@! 59 o9 & e
TEE 1 g% ©) TS Gl W BT GA T, 901 P A F o wge Frafr ot
faerm <t v enavad wR® I v, 994 Fivad w9 Sfafes @1, e @
Hecd 81 AT a1 & T BRI+ b} AURT AR 9 R SHB el b ol gad
IO 2

THE VICE-CHAIRMAN (DR. EM. SUDARSANA NATCHIAPPAN): Mr. Jatiya,
the time for the Private Members” Business 1s over. Please continue your speech on the
next allotted day. The other Members, who have given their names, also can speak on
that day.

Now, we will take up Admitted Special Mentions for today.

SPECIAL MENTIONS

Demand for making the survey of India sole provider of MAP services
of the country and using N.I.C. e-mail accounts in public and

private sector for cyber security

SHRI TARUN VIJAY (Uttarakhand): Sir, in February 2013, last vear, Google
launched Google Mapathon, a contest which invited people to mark locality or name of
building, place etc. They collected data ignoring security vetting as required under the
regulatory framework for such works in India. The size and extent of data collected 1s
unconfirmed, but seeing their reach and previous years’ popularity of a similar contest,
a huge amount of data has supposedly been collected, including data which could be
sensitive and which have implications on national security.

As Google had not been complying with requirements arising from the law of the
land, a legal action has been mitiated by the Survey of India, which registered a complaint
against it. Based on this, the CBI, recently, filed an FIR. Tt is now important that until the
investigation is in process, Google should refrain from publishing, either through print or
online, any kind of map data which 1s not yet cleared or vetted by regulatory agencies.

In this context, I demand the Government of India to empower the Survey of India
to become India’s principal map service provider. Further to this, I would like to request



